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commenced 
thereafter. 

immediately 

(iii) Brahmanghat bridge over 
Narmada River.-An estimate 
for Rs. 9'51 lakhs was san-
ctioned in August, 1957. No 
tender was received for a 
long time and the three ten-
ders received thereafter' had 
to be rejected due to high 
cost. Subsequently, a quota-
tion for Rs. 11 ~25 lakhs for 
the work received from. Mis. 
Gammon (India) (Private) 
Ltd. was accepted in Jan-
uary 1960. After settling cer-
tain technical details with 
the firm. the work was ac-
tuallv commenced in March, 
1961' and is now progressing 
satisfactorily. The bridge is 
expected to b" completed by 
MaT~h. 1963. 

It is also proposed to undertake 
construction of seven other 
minor bridges On this Nat-
ional Highway for which a 
sum of Rs. 9'00 lakhs has 
been included in the Third 
Fiv,,-Yr>ar Plan for the State. 
Detailed plans and estimates 
for these works are awaited 
from the State Government. 

(b) The delay in the commence-
ment of the works is mainly due to: 

(i) lack of response to the invi-
ta tions for tenders, and 

(ii) Time taken in negotiations 
and setti.!lg various technical 
details and terms of contract 
with the' contractors. 

(cl Stpps are already being taken 
to ensure experlltious s.ettlement of 
the contracts as well as the tim"ly 
completion of the work by:-

(il inviting quotations from well 
established firms when there 
is no rasponse to the general 
call for tenders for th(' work. 

. (ii) helping in arriving at quick 
decisions by means of direct 

negotiations and personal 
discussions, and 

(iii) assisting the contractor in 
obtaining the supply of mat-
erials required for the various 
works. Similar and other 
suitable steps will be taken 
in future also whenever need-
ed. 

lIalt at Thekkawkuttoor, Kozhikode 

10:,0. Shri KOya: Will the Minister 
of Railways be pleased to state: 

(tI) \VhctlH.!l' Go\ycrnmcnt have re~ 

lciv~d Ul>Y repro scnt::ti(J!) from the 
pu!l1i(' and ml'l"chants especially betel 
kav", merchants about the hardship 
("nil"':! 10 lh"m by not allowing a 
t ,-ain halt nt Th['kkuwkuttoor bet-
W: e!l T>'ur ~1!1d Tiru!1D.vaya in Kozhi-
kncit· Di~! riet (Kernla St31('); and 

(b) if so, the aetion taken in the 
matter? 

The Deputy Minister in the Ministry 
of Railways (Shri S. V. Ramaswamy): 
(a) Yes. 

(b) The proposal was examined but 
not accepted for want of adequa\l' 
justification. 
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